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panies Act, 1956 M/s. Swadeshi Poly-
tex Limiteq has been completed. The
inspection has revealed the following
major irregularities: —

(a) Grant of interest free advance
to certain trusts;

(b) Non-existence of two impor-
ted bailing presses;

(c) Appointment of product pro-
moters and payment of commission
to them without justification;

(d) Provision of residential ac-
commodation and perquisites to the
Managing Director and the Deputy
Chief Executive of the company at
a high cost anq in excess of the
prescribed limits;

(e) Purchase of silver vessels by
the company for the use of the Ma-
naging Director and his family mem-
bers;

(f) Sale of bye-products to cer-
tain parties at rates lower than the
rates chargeq to others;

(g) Advances made to the handi-
ing agents without any provision to
that effect in he agreement. The
handling agents have been appoin-
~ ted by the company for handling
raw-material purchaseq in conside-
ration of a commission;

(h) Payment of reward and the
travelling expenses to the employe-
es for collection of proxies in fa-
vour of the Managing Directr;

(i) Sale of undrawn waste at les-
ser rates and subsequently purchas-
ing similar material at higher rates.

As a result of material brought out
in the Inspection report, the Com-
pany Lavws Board have issued show-
cause notice under section 408 of the
Companies Act, 1956 to the con.pany.
Time had been granted to the com-
pany up to 31st March 1979 for fur-
nishing the reply. Afte, considering
the reply, the matter will be decided
by the Company Law Board.
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Besides the above major irregula-
rities, the Inspection Report has also
broght out violations of certain pro-
visions of the Companies Act, which
are being separately pursued with the
company.

Huge Deposits pf Nickel in Similipal
Area of Mayurbhanj District

5881. SHRI M. RAM GOPAL RED-
DY: Will the Minister of STEEL AND
MINES be pleased to state.

(a) whether huge deposits of
nickel have been iscovereq in Simili-
pal areas of Mayurbhanj district in
Orissa; and

(b) if so, steps taken by Govern-
ment to exploit it further?

THE MINISTER OF STATE IN
THE MINISTER OF STEEL AND
MINES (SHRI KARIA MUNDA): (a)
Reserve of about 9.7 million tonnes
of nickel bearing rock with 0.97 per
cent nicke] has been estimated in a
few localities in Similipal area of
Mayurbhanj district, Orissa.

(b) It is premature to say anything
about exploitation at this stage, as
delicated exploration hag to be dcne.

Demand for T.V. Net Work in North
Eastern Region

5882, SHRI PURNA NARAYAN
SINHA: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether repeated demands
from the people of the North Eastern
region are being received by the Gov-
ernment to extend the Television Net
work to the region;

(b) if so, what are the constraints
against locating powarful T.V, station
in the Sixth Plan period in the Cen-
tral part of the region to cater for
the needs of rural and agricultural
broadcasting specially aiming at
eliminating shifting cultivation in the
hilly regions; and
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